FORM A
PUBLIC ANNOUNCEMENT
(Under Regulation 14 of the Insolvency and Bankruptcy Board of India (Voluntary
Liquidation Process) Regulations, 2017)

FOR THE ATTENTION OF THE STAKEHOLDERS OF GOODWORKER
TECHNOLOGIES PRIVATE LIMITED

1. | Name of Corporate Person Goodworker  Technologies  Private
Limited
2. | Date of incorporation of Corporate | 13/10/2020
Person

3. | Authority under which Corporate | Companies Act, 2013
Person is incorporated/ registered
4. | Corporate Identity Number / Limited | U72900KA2020PTC153051
Liability  Identity = Number  of
Corporate Person

5. | Address of the registered office and | HD-223, Ground Floor, WeWork
principal office (if any) of Corporate | Vaishnavi Signature, No. 78/9, Outer
Person Ring Road, Varthur Hobli, Bellandur,
Bangalore- 560103

6. | Liquidation Commencement Date of | 30.10.2026

Corporate Person
7. | Name, address, email address, | Mrs. Shirley Mathew

telephone number and the registration | Registered Address: No. 23, Fifth Cross

number of the Liquidator Hutchins Road, St. Thomas Town,
Bangalore, Karnataka-560084
Registered Email id:

shirley(@smathew.in

Emai id for communication:
goodworker.lig@gmail.com
8. | Last date for submission of claims 29.11.2026

Notice is hereby given that the Goodworker Technologies Private Limited has commenced
voluntary liquidation on 30.10.2026.

The stakeholders of Goodworker Technologies Private Limited are hereby called upon to
submit a proof of their claims, on or before 29.11.2026, to the liquidator at the address
mentioned against item 7.

The financial creditors shall submit their proof of claims by electronic means only. All other
stakeholders may submit the proof of claims in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.



Place: Bengaluru Sd/-

Date: 04.11.2026 Shirley Mathew
Liquidator in the matter of Goodworker Technologies Private Limited
IBBI Registration No: IBBI/IPA-001/IP-P01043/2017-2018/11716
AFA Details: AA1/11716/02/311226/108593 valid up to 31.12.2026

Published in Financial Express in English on 4.11.2026

Published in Hosadigantha in Kannada on 04.11.2026
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“Narayana

Health Insurance

Narayana Health Insurance Limited

CIN: U65120KA2023PLC174002 | Registration No. and Date of Registration with the IRDA:
166/03-Jan-2024 | Regd. Office: Regd. Office: No. 258/A, Bommasandra Industrial Area,
Anekal Taluk, Bangalore - 560099, Karnataka, India

FORM NL-1-B-RA, REVENUE ACCOUNT FOR THE PERIOD ENDED SEPTEMBER 30, 2026

(Amount in Rs. Lakhs)

FORM NL-2-B-PL, PROFIT AND LOSS ACCOUNT FOR THE PERIOD ENDED SEPTEMBER 30, 2026 (Amount in Rs. Lakhs)

. s Upto the For the Upto the Forthe
Miscellaneous - Health No Particulars Schedule Quarter Ended Quarter Ended Quarter Ended Quarter Ended
= ] Sep 30,2026  Sep 30,2026  Sep 30,2025 Sep 30, 2025
OPERATING PROFIT/(LOSS, NL-1
s\, Upto the For the Quarter Upto the For the Quarter ! (2) Fire insurance (105%)
Particulars Quarter Ended Ended Quarter Ended Ended S
No. NL Form (b) Marine insurance ) i . )
Sep 30, 2026 Sep 30, 2026 Sep 30,2025  Sep 30, 2025
(c) Miscellaneous insurance (2,942.05) (929.66) (162.35) (131.26)
) 2 INCOME FROM INVESTMENTS
1 Premiums earned (Net) NL-4 2,335.69 1,327.91 423.03 340.39 (@) Interest and Dividend - Gross of TDS 163.50 69.60 207.72 103.54
(b) Profit/ (Loss) on Sale of Investments 0.00 (1.09) 6.57 657
2 Profit/ Loss on sale/redemption of Investments (Net) 0.00 (0.88) 0.66 0.66 (c) Amortisation of Premium/Discount on 33.88 15.19 2079 751
Investments
3 Other
- OTHER INCOME
Contribution from the Shareholders Funds towards 3
Excess EOM 794.70 68267 1,089.79 40347 (a) Gain/(Loss) on foreign exchange fluctuation - - (0.14) 0.00
(c) Miscincome (0.26) (0.16) (0.06) (0.06)
4 Interest, Dividend and Rent - (Gross) 21627 12611 2312 1844 |TOTAL (A) | | (2,744.92) | (846.12) 72.53 | (13.70)
TOTAL () 3,346.66 2,135.81 1,536.50 762.96 4 PROVISIONS (Other than Taxation)
i (@) For Diminution in the Value of Investments
) (b) For Doubtful Debts/Investments
5 ClaimsIncurred (Net) NL-5 431574 2,112.02 304.68 24533 (c) Others
6 Commission (Net) NL-6 4748 2659 (3.7) (287) 5 OTHEREXPENSES
(a) Expenses other than those related to A
7 Operating Expenses related to Insurance Business 192551 926.86 1,397.97 65175 Insurance Business
(b) Employee's remuneration and welfare benefits
(c) Bad Debts/Investments written off
TOTAL (B] 3,065.47 1,698.95 894.21
® | 2 | ' (f) Contribution to Policyholders Funds towards - - - -
excess EoM 794.70 682.67 1,089.79 40347
Operating Profit/(Loss) (A - B) (2,942.05) (929.66) (162.35) (131.26)
| TOTAL (B) | | 794.70 | 682.67 1,089.79 | 40347
APPROPRIATIONS 6 Profit/(Loss) Before Tax Exceptional ltems (3,539.62) (1,528.79) (1,017.26) 417.17)
Exceptional Items 0.00 0.00 0.00 0.00
8 Transfer to Shareholders' Account (2,042.05) (929.66) (16235) (13126) 7 Profit/(Loss) Before Tax (3,539.62) (1,528.79) (1,017.26) (417.17)
8  Provision for Taxation
9 Transfer to Catastrophe Reserve 9 CurrentTax
10  Deferred Tax - - - -
10 Transferto Other Reserves 11 Profit/(Loss) After Tax (3,539.62) (1,528.79) (1,017.26) (417.17)
— : T APPROPRIATIONS
TOTAL (C) | | (2,942.05) | (929.66) | (162.35) (131.26) (a) Interim Dividends Paid During the Year
3 (b) Final Dividend Paid
(c) Transfer to Contingency Reserve for
Unexpired Risks
(d) Transfer to General Reserve
12 Balance of Profit Brought Forward from (3863.25) (5,87407) (1,839.14) (2439.23)
Previous Year
13 Balance Carried Forward to Balance Sheet (7,402.87) (7,402.86) (2,856.40) (2,856.40)
14 Eamnings Per Share - Basic & Diluted (Rs.) (262) (0.95)
Face value per share (Rs.) 10.00 10.00 10.00 10.00
FORM NL-3-B-BS, BALANCE SHEET AS AT SEPTEMBER 30, 2026 (Amount in Rs.Lakhs) ~ FORM NL-20-Analytical Ratios Schedule
i ) For the .
sl For the quarter ~ Upto the Period quarter Upto the Period
N Particulars Schedule  AsAtMar3t, As At Mar 31, Sl. B satSepd),  Ended AsatSep ,Coie  Ended 'AsatSep
: 2026 2025 No. 2026 30, 2026 30, 2025
30, 2025
1 Gross Direct Premium Growth Rate 0.12 292 60.29 69.61
! Share Capital NL8 15,505.00 10,705.00 2 Gross Direct Premium to Net worth Ratio 0.10 042 0.09 0.1
2 Reservesand Surplus NL-10 3 Growthrate of NetWorth 003 003 005) 0.05)
3 Fair Value Change Account - Share Holders 28.41 38.19 4 NetRetention Ratio 096 096 096 0.9
4 Fair Value Change Account - Policy Holders 3113 3.86 5 Net Commission Ratio 004 001 000) 000)
5 Borrowings NLTT . . X
6 Expense of Management to Gross Direct Premium Ratio 122 0.58 0.93 161
TOTAL 15,564.54 10,747.05 7 Expense of Management to Net Written Premium Ratio 127 0.60 097 1.67
8  NetIncurred Claims to Net Earned Premium 159 1.85 0.72 0.72
6 Investments - Share Holders 6789.26 7.790.11
' ! 9 Claims paid to claims provisions 1.00 1.00 1.00 1.00
7 Investments - Policy Holders NL-12A 743877 788.02
10 Combined Ratio 2.86 245 1.69 239
8 Loans NL-13
11 Investment income ratio 0.01 0.03 0.02 0.03
9 Fixed Assets NL-14 430.11 390.52
12 Technical Reserves to net premium ratio 727 167 127 1.02
10 Deferred Tax Asset
. Conent Gt 13 Underwriting balance ratio (1.31) (1.69) (1.63) (3.02)
14 Operating Profit Ratio (0.70) (1.26) (0.39) (0.38)
Cash and Bank Balances NLTS 116246 2351 0 i i : o8 08 J .
Advances and Other Assets N6 1597 45036 Liquid Assets to liabilities ratio . .81 | |
! _ 16 Net earning ratio (2.03) (1.08) (0.62) (1.22)
Sub-Total (A) 16,279.87 9,472.52 =
' 17 Return on net worth ratio (0.19) (0.44) (0.05) (0.13)
12 Current Liabilities NL-17 441322 1,03461 18 Available Solvency Margin Ratio to Required Solvency Margin Ratio 1.62 162 1.55 155
y Marg q y Marg
13 Provisions NL-18 3,704.97 54727 19 NPARatio NA NA NA NA
Gross NPA Ratio NA NA NA NA
Sub-Total (B) | | 8,118.19 1,581.88
Net NPA Ratio NA NA NA NA
14 Net Current Assets (C)=(A-B) 8,161.68 7,890.64 20 Debt Equity Ratio NA NA NA NA
15  Miscellaneous Expenditure (to the extent not written off or adjusted) NL-19 21 Debt Service Coverage Ratio NA NA NA NA
16 Debit Balance in Profit and Loss Account (net of reserves) 7,402.86 2,856.40 22 Interest Service Coverage Ratio NA NA NA NA
23 Eamnings per share (1.13) (2.62) (0.40) (0.98)
' 2% i ! i L
TOTAL 15,5645 10,747.05 Book value per share 5.99 599 757 757

Notes: - 1. Net worth definition to include Head office capital for Reinsurance branch

Notes: to Form NL-1-B-RA and NL-2-B- PL

(a) Items of income in excess of one percent of the total premiums (less reinsurance) or Rs.5,00,000 whichever is higher, shall be shown as a separate line item.

(b) Under the sub-head "Others”items like foreign exchange gains or losses and other items shall be included

(c) Interest, dividends and rentals receivable in connection with an investment should be stated as gross amount, the amount of income tax deducted at source being included under 'advance taxes paid and taxes deducted at source". The expenses pertaining to investment income  e.g. Amortisation,

Write off, other Investments expenses etc. are to be deducted from this other than separately disclosed here.
(d) Income from rent shall include only the realized rent. It shall not include any notional rent.

(e) Contribution from the Shareholders' Account to policyholders' account/Contribution to the Policyholders' Fund is as per the terms of Section 40C of the Insurance Act, 1938 read with IRDAI (Expenses Of Management Including Commission Regulations) 2024

The above results were reviewed and recommended by the Audit Committee and subsequently approved by the Board of Directors of the Company at their respective meetings held on 27th October 2026

INCRED FINANCIAL SERVICES LIMITED InCred
(Erstwhile Known as KKR India Financial Services Limited) rﬂﬂ'n'ﬂé
Oece Address: InCred Financial Services Lid, Mo: 256 053, SR Plaza, 151 Flaor, I

Bye pass Road, Madural - B25016 Tamil Madu, Aulhorised Dificer -
Arum; 9110295067 Sivamandkandan; 9171349314, Sivamanikandan.Rizdncred Com
APPENDIX- IV-A [See proviso lo rule 8(6)]

SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES
Sale Motice for szale of Immowable Assets under the Securitization and
Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002
read with proviso to Rule 8 (6) of the Security Interezt (Enforcement) Rules, 2002,
Motice Motice is hereby given to the public in general and in particular to the Borrower
(s} and Guarantor (s) that tha below described Immovable property
mortgaged/charged to the Secured Creditor, the physical possession of which has
been taken by the Authorised Officer of InCred Financial Services Limited, will be sold
through Subsequent public auction on “AS IS5 WHERE 187, “AS 15 WHAT I5" and
“WHATEVER THERE |5 BASIS™ on Friday, 20th November 2026 03:00 pm to 05:00
pm for recovery of a total amount of Rs. 28,40,169/- (Twenty Eight Lakhs Forty
Thousand One Hundred and Sixty Nine Only), vide Demand Notice dated 20th June
2025, due o InCred Fingncial Services Limited from; 1) VM& SPRINGS, 2) Mr.
VISHWA Y,  3) Mrs JAYALAKSHMAMMA Y.M. The Reserve Price will be RE.
57,15,000/- {Rupees Fifty Seven Lakh Ffteen Thousands Only) and the Earmmest
Money Deposit (EMD) will be Rs. 5,711,500/~ (Rupees Five Lakhs Seventy One
Thousand Five Hundred Only. The sealed Auction Reguest for the purchase of the
proparty along with EMD Demand Draft shall ba received by the Authonzed Dfficer of
the Incred Financial Services Limited on Thursday, 19th November 2026 upto 06:00
PM. Inspection of the property may be done from Wednesday, 18th November 2026
to Thursday, 19th November 2026. Date time & place of the auction shall ba Friday,
20th November 2026, from 03:00 pm to 05:00 pm at InCred Financial Services Lid,
No: 2nd & 4th Floor, Maruthi Mansion, Cunningham Road, Vasanth Nagar, Above
Canara Bank, Cunningham Road, Bengaluru, Karnataka 560052,

|
¢

rﬁumhim 01 Mortgage Property: All lhatubai":e and parcel of the Northern Portion of

property bearing Vacant Site No. 17, Assessment No.B4/12, measuring East to
West:40 feet and North o Soulh;17 feet, situated at Srigandhakavalu, Kottigepalya,
Sunkadakatie Village, Yeshwanthpura Hobli, Bangalore North Taluk, Bangalore and
Bounded by:- South By- Remaining portion of same properly Wesl By- Site No. 26
Morth By- Property belongs to Chennappa East By- Road Land area of 680 sq.ft
along with all buildings and structures attached to the earth or permanenily
fastened lo anything attached te earth, bath presenl and fulure and all
easementary / mamool rights annexed thereto.

For detaited ferms and conditions of the sale, please refer 10 the Bnk provided an the
webszite of InCred Fingncial Services Limited, i.e.
https.//www.incred.com/Auction_Notices.himl

Place: Bangalors Sdf-Authorized Officer

Indis Credit

T By ey

' SMFG|  SMFG India Credit Company Limited
' 11th Floor, C Wing, Embassy 247 Lal Bahadur Shastri Marg
Gandhi Nagar Vikhroli (West), Mumbai,Maharashtra - 400083

year 2026.

Street, South By: 33-511-83A.

Date: 30.10.2026
Place: Chikmagalur

POSSESSION NOTICE (For Immovable Property)
(Under Rule 8 (1) of the Security Interest (Enforcement) Rules, 2002)

Whereas the undersigned being the authorized officer of SMFG India Credit Company Limited ,
Having its registered office at COMMERZONE IT Park, Tower B,1st Floor,No.111, Mount
Poonamallee Road, Porur,Chennai, Tamil Nadu, Pin Code — 600 116 and corporate office at 10th
Floor, Office No. 101, 102 & 103, 2 North Avenue, Maker Maxity, Bandra Kurla Complex, Bandra
(E), Mumbai - 400051, under Securitisation and Reconstruction of Financial Assets and
Enforcement of Security Interest Act, 2002 (54 of 2002), and in exercise of powers conferred under
Section 13 (12) read with Rule 3 of the Security Interest (Enforcement) Rules, 2002 issued
Demand Notice dated 10.08.2026 calling upon, 1. L R NAGARAJU, 2. RUDRAMMA R under
loan account number 267220911482451 to repay the amount mentioned in the notice being,
Rs.3052843/- (Rupees Thirty Lakh Fifty Two Thousand Eight Hundred Forty Three Only) as
on4Aug 2026 and interest thereon within 60 days from the date of receipt of the said notice.

The borrower(s) having failed to repay the amount, notice is hereby given to the borrower(s) and
the public in general that undersigned has taken possession of the property described herein
below in exercise of powers conferred on him under sub section (4) of section 13 of the Act read
with Rule 8 of the Security Interest (Enforcement) Rules, 2002 on this 30 Day of October in the

The borrower in particular and the public in general are hereby cautioned not to deal with the
property and any dealings with the property will be subject to the Charge of SMFG India Credit
Company Limited for an Rs. 3052843/- (Rupees Thirty Lakh Fifty Two Thousand Eight
Hundred Forty Three Only) as on4 Aug 2026 and interest thereon.
The borrower’s attention is invited to provisions of sub-section (8) of section 13 of the Act, in
respect of time available, to redeem the secured assets.
DESCRIPTION OF THE IMMOVABLE PROPERTIES: Owner of the property LR NAGARAJU -
SCHEDULE ‘A PROPERTY. All Part and Parcel of Property description: Old Assessment No.:
508, SI.No.: 508, Current Assessment No 516/508 , PID No 26-507-134, Measurements:
30.480061 x 9.144018 Mts Extent: 278.709 Sq. Mts, Location: Durgada Beedhi, Tarikere.
Boundaries ,East By: 26-507-136, West By: 26-507-130, North By: 26-507 1st Cross Durgada

50- Authorized Officer
SMFG India Credit Company Limited

U.P. Power Corporation Limited
(Govt. of Uttar Pradesh Undertaking)

Power Management Cell

SLDC Campus, Vibhuti Khand-II, Gomti Nagar, Lucknow-226010

e-mail: ce.pmc@uppcl.org

Period

16th April-27 to
30th April-27

1 May-27 to
15th May-27

16th May-27 to
31 May-27

June-27

July-27
August-27

September-27

Duration
(in Hrs.)

00:00-06:00
18:00-24:00
00:00-05:00
19:00-24:00
00:00-24:00
00:00-06:00
18:00-24:00
00:00-24:00
00:00-06:00
18:00-24:00
00:00-06:00
18:00-24:00
00:00-02:00
19:00-24:00
00:00-02:00
19:00-24:00

PROCUREMENT OF POWER ON SHORT-TERM BASIS THROUGH TARIFF

BASED COMPETITIVE BIDDING PROCESS

(Revised guide lines for short term procurement of power notified by the Ministry of
Power vide resolution dated 30.03.2016 & Amendment dated 23.02.2022)

Tender Specification No. 40/DEEP/PMC/SUMMER 2027

Uttar Pradesh Power Corporation Limited (UPPCL), a Govt. of Uttar Pradesh Enterprise, incorporated under
the Companies Act, 1956 and having its registered office at Shakti Bhawan, Ashok Marg, Lucknow-226001
intends to buy Firm Power, for the month of 16 Apr-2027 to 30 September-2027 under Short Term basis.
Trading licensees/Generators/State Utilities/CPPS/Distribution licensees/SEBs, across the country may offer
power, from one or more than one source subject to condition that offers from each source shall not be less
than 50 MW, as per the details given below:-

Quantum
(in MW)

1480
1370
470
750
1000
1900
1550
1000
1330
1490
910
1700
540
1150
150
630

‘Request for Proposal Activation of Event shall take place on 02-11-2026 and are to be submitted on e-bidding portal (DEEP) in
two parts i.e. “Bid Part-1 (Technical Bid)” & “Part-II (Financial Bid)” respectively.

The link for e-bidding portal is www.mstcecommerce.com and is also available on the website of Ministry of Power
(www.powermin.nic.in) and PFC Consulting Limited (www.pfcindia.com). Bidders are requested to familiarize the above said
revised guideline carefully before submitting the offer.

The Bidder shall be required to submit EMD by the date mentioned above, in the Office of CE (PMC), UPPCL, Lucknow, for
the maximum capacity offered @ Rs. 30,000 per MW per month on RTC (30 days, 24 hrs.) basis and same shall be reduced on
pro-rata basis in case bids are invited on hourly basis of offered capacity in the form of Bank Guarantee/e-bank guarantee issued
by any Nationalized/Scheduled Bank.

The e-tender will be received and opened on the dates mentioned above. The offers received after the date & time mentioned
above shall not be considered. In case of holiday, the offer shall be received/opened on the next working day at the same time
respectively. The undersigned reserves the right to reject all or any bid without assigning any reason thereof.

W& 19 W, /ARl /STH./, faqies 02/11/2026

Submission of Submission Opening
EMD BG in the of RFP-Bid of RFP Opening of
Office of (Non financial (Non IPO/ Start
CE(PMO), Bid & IPOs) financial of e-RA
UPPCL Bid)
17-11-2026
12-11-2026 12-11-2026 16-11-2026 (11:00)/
(17:00) (17:00) (13:00) 17-11-2026
(14:00)

Sd/-
CHIEF ENGINEER (PMC)
UPPCL

FORM A
PUBLIC ANNOUNCEMENT

{Under Regulation 14 of the Insetvency and Bankruptcy Soand of india
(Wolurtary Laquidation Process) Requlations, 2017)

FOR THE ATTENTION OF THE STAKEHOLDERS OF

GOODWORKER TECHNOLOGIES PRIVATE LIMITED

Date:04.11.2026

For INCRED FINANCIAL SERVIGES LIMITED

IMPORTANT

Whilst care is taken prior to acceptance of
advertising copy, it is not possible to verify its
contants. The Indian Express (P) Limited cannot
be held responsible for such contents, nor for any
loss or damage incurred as a result of
fransactions with companies, associations or
individuals adversing in its newspapers or
Publications. We therefore recommend that
readers make necessary inquiries before sending
any monies or entering into any agreements with
advertisers or otherwise acting on an
advertisement in any manner whatsoever.

1, Mame af Comparate Pessan |
2. |Dte of imcarporation of Conposafe Parson

[imcarporated! registered

_ {Iduentity Number of Corparale Perzan
5. | Address of the registered oifice and
{principal olfice (@ any} af Corparale Person

&, | Linuidation Commencameant Dat of
| Codporate Person

[ mumnbeer and the registratsan numder of the
| Liquicisine

8, | Last date for submission of claims

L
Goodworker Techaologies Private Limited

13y

4, [Corporate Identity Number / Limeed Liability, U7 2900KA2020FTC153051

3, | Audhority unider which Corporate Person b | Registrar of Companies, Bangalore, Karnataks

| HD-223. Ground Floar, WeWork Vashnay

Signature, Mo, TAA, Qutar Ring Rpad, Varthur
Heabi, BeEandur, Bangalore,
Hangalore South - SE0T03

0.10.2026

7. |Mame; address. amall address, 1elephona [ Mrs Shirkey Mathew

Registersd Address: No. 23, Fifth Cross Hubching
Feaad, 5t Thomas Town, Bangaars,

Karnakaiz- 550084

Registered Emall id: shideyiEsmathee.in
Eiras i for commimunication

Z3.11. 024

| poodwarker.ligggmall gom

Meotica is harely givan fhat the Goeodwarker Technologias Private Limied has commencad
yaluntany liquidation on 301002026

The stakehalders of Good worker Technologies Frivate Lirmibed are peredy called upon tesubmit
a pragf of their claims, on or bafoera 20112026, to the figusdator at the addrass mentionad
against tem 7

e Niancial creditors shall subma ther prodl of Slams by algciranic means oaly. AN olhed
stakahabdars may submit the proof of claims in parsan, by post or by electronic means,

Submizsion of falsa or misteading proofs of claim shall attract panalties

Place: Bengaluru
Date: 04.11.2026

ad-

Shirley Mathaw

Liguidator in the matter of Goodworker Technolegies Private Limilad
IBBI Registration No: 1BBIPA-001AP-PI1043/2017-201811716

AFA Details: ARTT1T16/02311226/108593 valid up to 31,12, 2026

The Indian Express.
For the Indian Intelligent.
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IN THE COURT OF THE 4th ADDITIONAL IN THE COURT OF THE PRL.
SENIOR CIVIL JUDGE, BANGALORE RURAL
4 SENIOR CIVIL JUDGE AND MACT
DISTRICT, BANGALORE AT MADDUR

0.S.No.1421/2025
BETWEEN: Smt.Papamma @ Parvathamma
And others....PLAINTIFFS

MVC NO: 1866/2025
Petitioner: Shivanna S B

IN THE COURT OF THE HON’BLE
10th ADDITIONAL DISTRICT &
SESSION JUDGE (COMMERCIAL COURT)
BANGALORE RURAL DISTRICT
Com. 0.S. No. 308/2026

Between
State Bank of India, ADB Branch,
Hoskote Town
AND
Mr. 8.M.Krishnapur, aged about 57 years, S/o
Miyasab, R/at Nagaraju Building, Pillagumpa
Factory Gate, Kasaba Hobli, Hoskote Taluk,
Bangalore Rural District — 562 114, Mobile No.:
9916476801 - Defendant
SUMMONS TO THE DEFENDANT
Whereas the plaintiff has filed the above suit
against you the defendant for recovery of a sum
of Rs. 6,33,168/- with current and future interest
atthe rate of 11.15% p.a. from the date of this suit
tillthe date of recovery of the sui claim.
Wherefore, you are hereby summoned to appear
before this Hon'ble Court on 04.12.2026 at 11
A.M. eitherin person or through an Advocate duly
instructed failing which you will be placed Exparte
and the matter will be heard in your absence.
Given under my hand and the seal of this Court
onthis day of 3.11.2026.

By order of the Court
Sd/- Senior Sheristedar,
Commercial Court,
Bengaluru ® Dist. lll Floor,
Telephone House,

- Plaintiff

Raj Bhavan Road, Bengaluru-01.

IN THE COURT OF THE PRL.
SENIOR CIVIL JUDGE AND MACT
AT MADDUR
MVC NO: 1865/2025

Petitioner: Sarojamma S C

V/s
Respondent: Vigneesh E &
another Respondent No 1:

Vigneesh E S/o Elumalai Aged
about 40years, #300, Anekal road,
Suryanagar, lggalur, Chandapura,
Bengaluru-560099 [Owner of Car
bearing No KA AK8447]
NOTICE
WHEREAS, the petitioners
have instituted the above case
against you/respondent claiming
compensation for the sustained
injures to him in the motor
vehicle accident. You are hereby
summoned to appear in this court
in person or by a pleader on the
18th day of Nov- 2026 at 11'0
clock in the forenoon to answer
the same, failing which the suit
will be disposed of exparte.
Given under my hand and seal of
this court on 27/10/2026
BY THE ORDER OF THE COURT
CHIEF MINISTERIAL OFFICER,
IN THE COURT OF THE PRL.
SENIOR CIVIL JUDGE AND

RULE 20 (2) OF CPC
Sri.Ramesh Kumar Choudhary, S/o Mangilalji,
aged about 52 years, R/at-No.1, M.H. Bhavan,
1st'B' Cross, Sudhamanagar, Bangalore-560 027
Whereas the plaintiffs have filed the above suit
for the relief of recovery of money and other
consequential relief's against the defendant.
The defendant is hereby summoned to appear
before the Hon'ble 4th Additional Senior Civil
Judge Bangalore Rural District, Bangalore on
15/12/2026 at 11.00 A.M. either in person or
through Pleader in support of them case. Take
notice,that in case of default the matter will be
heard and decided in your absence.

SCHEDULE PROPERTY

All that piece and parcel of the land bearing Sy
No.65/2 measuring 01 acre 24 guntas out of 02
acres, situated at Gulimangala Village,
Uttarahalli Hobli, Bangalore South Taluk and
converted for residential purpose vide
conversion order No ALN (SU) SR(Ka) 29/2013-
14, dated 03.03.2014, issued by the Deputy
Commissioner, Bangalore and bounded on the :
East by: Remaining land bearing Sy. No.65/2
belongs to Smt.Narasamma, West by: Land in
Sy No.76, North by: Land in Sy No.65/1, South
by: Land in Sy No.66.
Given under my hand and seal of this Court on
28/10/2026 at Bangalore.
By order of the Court, Chief Ministerial Officer,
Senior Civil Judge, Bangalore Rural District,
Bangalore

UMESH. S, Advocate

Office at- No.186, 1st Floor, 1st Cross, Wilson

AND: Sri.Rameshkumar Choudary V/s
-DEFENDANT Respondent: Vigneesh E &
NOTICE TO DEFENDANT UNDER ORDERS | [, Other  Respondent No  1:

Garden, Hosur Main Road, Bangalore-560 027.

Vigneesh E S/o Elumalai Aged
about 40years, #300, Anekal road,
Suryanagar, Iggalur, Chandapura,
Bengaluru-560099 [Owner of Car
bearing No KA AK8447]
NOTICE

WHEREAS, the petitioners
have instituted the above case
against you/respondent claiming
compensation for the sustained
injures to him in the motor
vehicle accident. You are hereby
summoned to appear in this court
in person or by a pleader on the
18th day of Nov- 2026 at 11'0
clock in the forenoon to answer
the same, failing which the suit
will be disposed of exparte.

Given under my hand and seal of
this court on 27/10/2026

BY THE ORDER OF THE COURT

CHIEF MINISTERIAL OFFICER,

IN THE COURT OF THE PRL.
SENIOR CIVIL JUDGE AND
MACT AT MADDUR

Advocate for petitioner:

H S Prabhakar
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MACT AT MADDUR
Advocate for petitioner:
H S Prabhakar
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IN THE COURT OF THE HON'BLE FIRST
ADDITIONAL CIVIL
JUDGE(JR DN) AT MALUR

C.M.C. NO: 44 /2026
PETITIONER : 1. Uma, D/O Muniswamy,
W/O Harish, Aged about 38 years, R/A
PanamakanahalliVillage, Tekal Hobli, Malur
taluk, Kolar District 2.Sonnepalliyappa,
S/0O Muniswamy, Aged about 45 vyears,
3.Krishnamoorthy, ~ S/O  Muniswamy,
Aged about 40 years  4.Muniswamy
S/0O Muniyappa @Kuvappa Aged about
80 years Petitioner Number 2 to 4 R/O
Thorapalli Village Krishnagiri Dist TN

v/s

RESPONDENT: The Thashildar, Malur Taluk
PAPER PUBLICATION DRAFT
The grandfather of the petitioners 1 to 3
and father of petitioner No 4 by name
Muniyappa @Kuvappa was died on
20/08/1973 at Panamakanahalli Village,
Tekal Hobli, Malur Taluk. The petitioner
has filed this petition for obtaining of
death certificate of said Muniyappa @
Kuvappa was died on 20/08/1973, the
petitioner published this matter for
anybody interesting persons or by a
pleader if in this matter will appear before
this Hon'ble court in person or by pleader
on 05.12.2026.
Take notice than in default of your
appearance, which this petition will be
disposed of ex-party.
Given under my hand and the seal of the
court this 03 day of November 2026.
By order of the court : Sheristedar

Prl. Civil Judge and JMFC Malur Malur
Advocate for petitioners:
V. Jayalakshmamma Office near court
complex, Malur, PH: 9042824295

CHANGE OF NAME

I, MOHAMMED NAWAZ, son of
MOHAMMED SANA ULLA, aged about
22 years, residing at No. 544, 40 Feet
Road, Kanakanagar, Yelachenahalli,
Bangalore South, Bengaluru - 560078,
have changed my name from
MOHAMMED NAWAZ SANAULLA
to MOHAMMED NAWAZ, vide
affidavit dated 2/11/2026 sworn to
before L Puttaraju Advocate and
Notary Bangalore.
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PUBLIC NOTICE

This is to inform the general public that my client
MrIMTIYAZ KHAN, S/o Jabbar Khan, R/at No.H-
48, H Block, Mominpura, Mysore road, Old
Guddadahalli, Bengaluru-560 026. have entered
intoan AGREEMENT OF SALE dated 23-10-2026,
to purchase an immoveable property More fully
mentioned in the schedule hereunder, From Mr
NAGARAJU, Rep by his Sale Agreement Holder
Mr NAYAZ AHMED, S/o. Abdul Azeem, R/at
No.28/1, 4th Cross, Vinayakanagar, Bengaluru
560 026 being the lawful owner & the VENDOR"
ofthe schedule property,
The General Public is hereby informed that any
person having any kind of objection for the sale /
conveyance of the schedule property by the
vendor herein above, Or any person even claiming
any right, Interest or share in & over any part of the
schedule property herein, Such person/s should
immediately contact us at the address or through
phone number given below, Together with their
documents of claim, Immediately within a period
of 15 days from this date of this publication. Or
else my clients shall proceed to purchase and get
the schedule property registered on to his name,
And my clients shall not be liable for any late
claims, demands made or objections, litigations
raised thereafter.
SCHEDULE PROPERTY:-
All That part and parcel of animmoveable property
bearing No.129/12, New EPID No. 9342150622,
Situated at 6th Main Road, Devaraj Urs Nagar, Old
Guddadahalli, Near BBMP School, Old PID No.43-
58-129/12, BBMP Ward No.136 Jagajeevan
Ramnagar, Bangalore, Earlier No.129/12, 6th
Main road, Hindu Burial Ground Layout, Mysore
Road, Corporation division No.23, Bengaluru City.
Measuring East to West 25 Ft and North to South
20Ft, Inall measuring 500 Sq ft, Bounded on the
Eastby : Site No.134.
West by : Road.
North by : Site No.130.
South by : Site No.128.
Contact Mr. NAYAZ PASHA BA, LLB
ADVOCATE.
No. 38/1, 7th Main, Padrayanapura, B'lore -26.
Or Call Mobile No.9663980799,

>Bes o3 [N

IN THE COURT OF THE HON’BLE
10th ADDITIONAL DISTRICT &
SESSION JUDGE (COMMERCIAL COURT)
BANGALORE RURAL DISTRICT
Com. 0.S. No. 309/2026

Between
State Bank of India, K.R.Road Branch,
Hoskote - Plaintiff
AND
Mr. Babu Naik, Proprietor of Hotel Brindavan,
Aged about 40 years, S/o Timmappa Naik, R/at
KHB Colony, Brindavan Complex, Old Madras
Road, Hoskote Town-562 114 Mobile No.
9535926683 —Defendant
SUMMONS TO THE DEFENDANT
Whereas the plaintiff has filed the above suit
against you the defendant for recovery of a sum
of Rs. 7,33,939/-- with current and future interest
atthe rate of 13.15% p.a. from the date of this suit
till the date of recovery of the sui claim.
Wherefore, you are hereby summoned to appear
before this Hon’ble Court on 04.12.2026 at 11
AM.eitherin person or through an Advocate duly
instructed failing which you will be placed Exparte
and the matter will be heard in your absence.
Given under my hand and the seal of this Court
on this day of 3.11.2026.

By order of the Court
Sd/- Senior Sheristedar,
Commercial Court,
Bengaluru ® Dist. lll Floor,
Telephone House,
Raj Bhavan Road, Bengaluru-01.
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BETWEEN:
Manager.
Mr. MOHAMMED SAIF

Mr. MOHAMMED SAIF,
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IN THE COURT OF THE | ADDL CITY CIVIL & SESSIONS JUDGE
AT BANGALORE (CCH-02)
0.5.No. 84/2026

THE FEDERAL BANK LTD, Rajajinagar Branch, Bangalore, Represented by its Sr.

PLAINTIFF

And

DEFENDANTS

NOTICE/SUMMONS TO DEFENDANT BY WAY OF PP

S/o. Mohammed Sayeed Aged about 31 years, #38/2, 2nd Floor, V. Nagenahalli,
R.T. Nagar, Bangalore North, Bangalore-560 032
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matter will be heard and determined in your absence.
Given under my hand the seal of the Court, this 30th Day of October, 2026.
By Order of the court
Assistant Registrar
City Civil Court Bangalore
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